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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY
Eleventh Session

BULLETIN-PART II

May 30, 2018.

No.463

A list of Official Legislative Business, in the order of priority, to be
transacted during the Eleventh Session of the Fourteenth Kerala Legislative
Assembly furnished by the Law Department, is circulated for information of

the Members:-

1

1 BILLS TO REPLACE ORDINANCES

"1 |The Kerala Municipality (Amendment) Bill, 2018 (To replace the
Ordinance No. 31 of 2018)

2 |The Kerala Panchayath Raj (Amendment) Bill, 2018 (To replace the
Ordinance No. 32 of 2018)
3 | The Kerala Municipality (Second Amendment) Bill, 2018 (To replace
the Ordinance No. 34 of 2018)
4 |The Kerala Panchayath Raj (Second Amendment) Bill, 2018
(To replace the Ordinance No. 35 of 2018)
5 |The Sree Sankaracharya University of Sanskrit (Amendment)Bill]
2018 (To replace the Ordinance No. 24 of 2018)
& |The Kerala High Court (Amendment) Bill, 2018 (To replace the
Ordinance No. 22 of 2018)
7 iThe Kerala University (Amendment) Bill, 2018 (To replace the
Ordinance No. 27 of 2018}
8 |The Kerala University (Alternate Arrangement Temporarily of Senate,
and Syndicate e Bill, 2018 (To replace the Ordinance No.
36 of 2018}
9 |The Calicut University(Alternate Arrangement Tempcerarily of Senate!
and Syndicate Bill, 2018 (To replace the Ordinance No. 23 of 2018)
10 |The Travancore-Cochin Hindu Religious Institutions (Amendment)
Bill, 2018 (To replace the Ordinance No. 28 of 2018)

[
11 |The Abkari (Amendment) Bill, 2018 (To replace the Ordinance No.
20 of 2018) J
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[12

The Kerala Irrigation and Water Conservation (Amendment) Bill, 2018
(To replace the Ordinance No. 21 of 2]18)

13

The A.P.J. Abdul Kalam Technological University (Amendment) Bill,
2018 {To replace the Ordinance No. 23 of 2018)

14

The Kerala State Higher Education Council (Amendment) Bili, 2018
(To replace the Ordinance No. 26 of 2018)

15

The Kerala Conservation of Paddy Land and Wet Land (Amendment)
Bill, 2018 (To replace the Ordinance No. 30 of 2018)

16

The Kerala Co-operative Hospital Complex and Medical Sciences
Academy (Taking over of Management and Administration) Biil, 2018|
(To replace the Ordinance No. 33 of 2018)

17

The Kerala Public Service Commission (Additional Functions as
respects the Services under the Waqgf Board) Bill, 2018 (To replace the
Ordinance No. 29 of 201§)

II

BILLS PENDING IN THE LEGISLATIVE ASSEMBLY
WITH THEIR STAGES

Nil

I1I

BILLS PUBLISHED BUT NOT INTRODUCED

The Kerala Madrassa Teachers Welfare Fund Bill, 2018 (Bill No. 131)

The Kerala Government Land Assiznment (Amendment) Bill, 2016
(Bill No. 36)

The Thiruppuvaram Payment {Abolition) Amendment Bill, 2016 (Bill
No. 37)

The Sree Pandaravaka Lands (Vesting and Enfranchisement)
Amendment Bill, 2017 (Bill No. 51)

The Kerala Public Service Commission (Additional Functions as
respects certain Corporatio.gs_ and_Qg_mpanies) Amendment Bill, 2017
(Bill No. 38)

The Kerala Motor Transport worker's Welfare Fund (Amendment) Bill,
2017 (Bill No. 49)

The Kerala Industrial Establishment: (National and Festival Holidays)
{Amendment) Bill, 2017 (Bill No. 52)

The Kerala Abkari Workers Welfare Fund (Amendment) Bill, 2017
¢Bill No. 54)




he Kerala Repealing and Saving Bill, 2016 (Bill No. 34)

—

10

The Kerala Metro Politan Transport Authority Bill, 2018 (Bill No. 103)

11

The Kerala Prisons and Cormrectional  Services {(Management)
Amendment Bill, 2017 (Bill No. 68)

12

The Code of Criminal Procedure (Second Kerala Amendment) Bill)
2017 (Bill No. 84)

The Code of Criminal Procedure (Kerala Amendment) Bill, 2018 (Bi—lﬂ
No. 86)

The Kerala Advocates Welfare Fund (Amendment) Bill, 2017 (Bill No,
50)

The Kerala Advocates Welfare Fund (Second Amendment) Bill, ZOﬁ
(Bill No. 69}

ey e T AN
The Criminal Law (Kerala Amendment) Bill, 2018 (Biil No. 106)

|

17
18 |
19|

S
The Kerala Advocates Clerks Welfare Fund (Amendment) Bill, 2018

The Kerala Public Service Commission (Additional Functions as
respects the services under the Kerala State Electricity Regulatory
Commission) Amendment Bili, 2017 (Bill No. 83)

The Kerala Women's Commission (Amendment) Bill, 2017 (Bill No.
85)

(Bill No. 132)

21

The Employaeré Compensation (Kerala Amendment) Bill, 2018
(Bill No. 133)

The Kerala University {Amendment) Bilt, 2018 (Bill No. 134)

EIE

-

BILLS TO BE PUBLISHED

The Kerala Municipality (Amendment) Bill, 2018

| = o

The Kerala Panchayath Raj (Amendment) Bill, 2018
The Kerala Municipality (Second Amendment) Bill, 2018

The Kerala Panchayath Raj (Second Amendment) Bill, 2018 ]

3
4
5
"6 The Kerala Bigh Court (Amendment) Bill, 2018
7

e
The Sree Sankaracharya University of Sansknt { AmendmentBill, 2018
L

The Kerala University (Alternate Arrangement Temporarily of Senate|

and Syndicate) Bill, 2018
R o e




"[The Calicut University (Alternate Arrangement Temporarily of Senate]

and Syndicate) Bill, 2018

The Travancore-Cochin Hindu Religious Institutions (Amendment)
Bill, 2018 ‘

i0

The Abkari (Amendment) Bill, 2018

11

The Kerala Irrigation and Water Couaservation (Amendment) Bill))
2018

12

The A.P.J. Abdul Xalam Technological University (Amendment)} Bill,
2018

13

The Kerala State Higher Education Council (Amendment) Bifl, 2018

i4

The Kerala Conservation of Paddy Land and Wet Land (Amendment)
Bill, 2018

15

The Kerala Co-operative Hospital Complex and Medical Sciences
Academy (Taking over of Management and Administration) Biil, 2018

16

The Kerala Public Service Commission (Additional Functions as
respects the Services under the Waqf Board) Bill, 2018

o

V.K. BABU PRAKASH,
SECRETARY.
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